
 325  Papers  laid _

 tuencies  for  the  purposes  of  elections
 to  the  Council  of  the  Institute  of  Cost
 and  Works  Accountants  of  India
 issued  under  sub-section  (2)  of  section
 9  of  the  Cost  and  Works  Accountants
 Act,  1959.

 [Placed  in  Library.  See  No.  LT-324,/91) के
 thé  Working  and  Annual

 Goa  ।  éat  Complex  Limited,
 Panjim  for  etc

 अ  -
 THE  MINISTER  OF  STATE  IN

 THE  MINISTRY  OF  AGRICUL-
 TURE  (SHRI  ६.  ।  LENKA)  :  Sir,
 ।  beg  to  lay  on  the  Table--

 (1)  A  copy  each  of  the  following
 papers  (Hindi  and  English
 versions)  under  sub-section  (1)
 of  section  619A  of  the  Com-
 panies  Act,  1956  :—

 (1)  Review  by  the  Government  on
 the  working  of  the  Goa  Meu!
 Complex  Limited.  Panjim,  for
 the  year  1989-90.

 (ii)  Annual  Report  of  the  Goa  Meat
 Complex  Limited,  Panjim,  for
 the  year  1989-90  along  with
 Audited  Accounts  and  com-
 ments  of  the  Comptroller  and
 Auditor  General  thereon.

 {Placed  in  Library.  See  No.  LT-317;91}

 (2)u)  A  copy  of  the  Annual  Report
 (Hindi  and  English  versions)
 of  tne  Indian  Council  of  Agri-
 cultural  Research,  New  Delhi,
 (Volumes  |  and  11)  for  the
 year  1989-90.

 (ii)  A  copy  of  the  Annual  Accounts
 (Hindi  and  English  versions)
 of  the  Indian  Council  of  Agri-
 cultural  Research,  New  Delhi,
 for  the  year  1989-90  together
 with  Audit  Report  thereon.

 (3)  A  statement  (Hiodi  and  English
 versions)  showing  reasons  for
 delay  in  laying  the  papers  men-
 tioned  at  (2)  above.

 [Placed  in  Library.  See  No.  LT-318/91)
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 Augual  Report  of  Reyiew  on  the
 working of  National  Horticulture  ard,  -

 —~—~~gaon  for  ।  etc.
 a

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  AGRICUL-
 TURE  (SHRI  MULLAPPALLY  RA-
 MACHANDRAS)  :  Sir,  I  beg  to  lay
 on  the  Table—

 (1)  (1)  ।  copy  of  the  Annual  Report
 (Hindi  and  English  versions)  of
 the  National  Horticulture  Board,
 Gurgaon,  for  the  year  1989-90  '
 along  with  Audited  Accounts

 (ii)  A  copy  of  the  Review  (Hindi
 and  English  versions)  by  the
 Government  on  the  working
 of  the  National  Horticulture
 Board,  Gurgaon,  for  the  year
 1989-90.

 i2)  A  statement  (Hindi  and  English
 versions)  showing  reasons  for
 delay  in  laying  the  papers  men-
 tioned  at  (1)  above.

 (Placed  in  Library.  See  No.  LT-319;91|

 (उ)  A  copy  of  the  Annual  Repor-
 (Hindi  and  English  versions)
 of  the  National  Oilseeds  and
 Vegetable  Oils  Development
 Board  for  the  year  1989-90
 along  with  Audited  Accounts
 under  sub-section  (4)  of  section
 14.  and  sub-section  (4)  of  section
 16  of  the  National  Oilseeds  and
 Vegetable  Oils  Development
 Board  Act,  1983.

 (4)  A  statement  (Hindi  and  English
 versions)  showing  reasons  for
 delay  in  laying  the  papers
 mentioned  at  (3)  above.

 [Placed  ir

 -

 See  No,  LT-320/91}

 jotilicati  Banking  Co!  jes

 ।  वा 11111  and  कासित  0  ।  =
 9  t  =:

 THE  MINISTER  OF  STATE  1N
 THE  MINISTRY  OF  FINANCE

 (SHRI  DALBIR  SINGH)  :  Sir,  ।  beg
 to  lay  on  the  Table—

 (1)  A  copy  each  of  the  following
 Notifications  (Hindi  and.  English
 versions)  under  sub-section  (4)


